Written Answers to [7 December, 2015] Unstarred Questions 335
Neeranchal scheme

+923. SHRI BHUPENDER YADAYV: Will the Minister of RURAL DEVELOPMENT
be pleased to state:

(a) whether Government has formulated scheme named Neeranchal for watershed

development;
(b) if so, the details thereof;,

(c) the amount allocated during the current financial year and the amount
sanctioned, so far; and

(d) the names of the States which would be benefited under this scheme?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI SUDARSHAN BHAGAT): (a) and (b) Yes, Sir. The Government has approved
the World Bank Assisted National Watershed Project “Neeranchal” on 7.10.2015 with
a total outlay of ¥ 2142.30 crore. The duration of the project is between 2015-16
to 2020-21. The project would be implemented through 4 components as per the
approved Project Appraisal Document (PAD). The components are Central Institutional
and Capacity Building; National Innovation Support; Implementation Support in

participating States and Project Management and Coordination.

(¢) As the project has been approved only during October 2015, no funds have

been allocated, sanctioned during the current financial year to the States.

(d) The project will be implemented in 9 States viz. Andhra Pradesh, Chhattisgarh,
Jharkhand, Gujarat, Madhya Pradesh, Maharashtra, Odisha, Rajasthan and Telangana.

Neeranchal will also support some activities across all the States.
Villages adopted under SAGY

924. SHRI DEVENDER GOUD T.: Will the Minister of RURAL DEVELOPMENT
be pleased to state:

(@) whether more than 100 Members of Parliament (MPs) have not yet adopted
villages under the Saansad Adarsh Gram Yojana (SAGY);

(b) what are the difficultics that the Ministry is facing to convince the MPs to
adopt villages;

TOriginal notice of the question was received in Hindi.



